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scale smuggling in foodgrains is going
on across Punjab-Delhi-UP, borders;

(b) if so, the remedial steps taken in
the matter; and

(c) the quantity of wheat seized and
number of smugglers arrested during the
last 6 months ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
{SHRI ANNASAHIB SHINDE) : (a)
to (¢) Information is being collected
and would be laid on the Table of the
Sabha as soon as it is received.
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MEMBERS OF SCHEDULED CASTES AND
SCHEDULED TRIBES IN
LEGISLATURES -

2172. SHRI MOLAHU PRASAD :
Will the Minister of LAW be pleased
to stater:

(a) the number of Scheduled castes,
Scheduled Tribes and other backward
classes in each State in the year 1952;
and

(b) the number of members belong-
ing to the Scheduled Castes and Sche-
duled Tribes and other backward Classes
in the Legislative Assemblies and Legis-
lative Councils in different States and in
l.ok Sabha and Rajya Sabha?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW (SHRI M.
YUNUS SALEEM) : (a) Population
figures in respect of Scheduled Castes
and Scheduled Tribes and other Back-
ward classes as in the year 1952 arc
not available but the population
figures in respect of Scheduled Castes
and Scheduled Tribes for the year 1951
arc available in the Census Report for
the same year. A statement containing
the figures is placed on the Table of the
House. [Placed in Library. See  No.
LT-262/68]

(b) According to the Delimitation of
Parliamentary and  Assembly Consti-
tuencies order, 1966 :—

(1) 77 seats are reserved for Sche-
duled Castes and 37 seats for Scheduled
Tribes in the House of the People,

(2) 503 seats for Scheduled Castes
and 262 seats for Scheduled Tribes in
the various State Legislative Assemblies.

(3) There is no provision for reser-
vation of seats for Scheduled Castes and
Scheduled  Tribes in the Rajya
Sabha and Legislative Councils, As
there is no prohibition to members of
Scheduled Castes and Scheduled Tribes
being elected from the General seats to
the Lok Sabha and the Legislative Assem-
blies of States or being elected to the
Rajya Sabha or the Legislative Councils
of States, information regarding the num-
ber of members belonging to Schedul-





